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Present: Applicant in person,

Mrs., Raj Kumari Chopra, Counsel for the
respondents, .

The applicant, who is present in person states
tﬁat he does not wish to puréue the present application
because respondents have promoﬁedAhim as Stenographer
Grade II (ad hoc) by an order dated 2L,6,1989, In view

of fhis,ethe application is dismissed as withdrawn.,

The parties®will bear their own costs,
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